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1 know whether Government also contemp-
Iate constituting a sort of revolving fund
in which the State Governments are also
asspeoiated for undertaking various develop-
mental activities in the States ?

SHRI YESHWANTRAO CHAVAN :
For instance, in the case of the endowment
for agricultural universities, 1t i1s the
States which are gou g to run the umver-
sities. Naturally mn any developmental
activity that we undertake, the States will
have a share,

SHRT M. RAM GOPAL REDDY
What 15 the total of the PL 480 fund and
have we utilised any amount from that *

Are we still purchasing foodgrains
under PL 480

SHR1 YESHWANTRAO CIIAVAN
We are going to stop the ptichase of food-
grains under PL 480 by the end of 1971,
The total rupes deposits for PL 480 imports
from 1960 to 31.3-1971 amount to
Rs, 2234.38 crores and the interest accruals
to the United States Government amount
1o R&, 231,80 crores, so that the total 1s
RS, 2466 18 crores.

o) IRPTR @RS : F ag AT
=rgant g & o q7o-480 & w13 & TR-
are & art § qoere ¥ a7 qfeet &g
?, 1w wi gt feg s eDa & WX
el g gg wH fvar o aFar 1 dvo
To-480 ¥ TAF IR Fagr gd g
g ¢t gE & fr o v o war war
T 21 T GTEILH TE AW F
a3 ar wrasrd § fe ag dar few fm
T &f q¢ &¥ g are feamar @d Qv ?

SHRI YESHWANTRAO CHAVAN :
Yes, Sir, the Government 18 aware of the
po.ition because most of 1t 1s invested m
(iovernment securities. Naturally some
part of it is used for U. S. usage (n India
and we sfe moking provision in the Budget
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for that. But we do not kanow the details
of their internal expenditure, But we
know what money has been withdrawn
for U, S, usage,

SHR} SAMAR GUHA: 1Is it a fact
that a part of PL 480 funds had been
apporiioned for rurdl electrification scheme
1n India and if so what is the amount ? Is
1t also a fact that the amount apportidned
for West Bengal falls far short of the
requirements of the State and if somay I
know whethet the Government will in-
crease the amount for West Bengal for
1ural electrification ?

SHRI YESHWANTRAO CHAVAN -
1 have not got that particular figure 1f
you ash a specific question, I shall furnish
intormation.

SHRI R. V SWAMINATHAN: In
view of the fact that PL. 480 funds accu~
mulated due to inrort of foodgrains from
the United States, will tho hon. Minsier
consider a moposal to diveit part of the
funds 1f not the entire funds for agricul.
tural development ’

SHRI YESHWANTRAO CHAVAN :
1he funds have been used in the Budget
{or the last s0 many years. There 1s no
Juestion of diverting it now  Some funds
ome under the ownership of the United
States authorities and we have made pro-
posals how to make use of that.

Cenoference of A} India Bank
Ewployees

126, SHRI MUHAMMED SHERIFF :
Will the Minister of FINANCE (VITTA
MANTR]1) be pleased to state :

(a) Whether the All India Bank Emp-
loyees Conference held in New Delhi in
Arnil, 1971 crticised Government for lis
failute to follow up the natipoalisation of
Banks with measures to make it a sucopss

{b) whether Govetnment have received
a copy of the resvlution passed gt the Cone
ference }

»
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() it so, the main features thereof
and the reaction of Government there to:
and

(d) the other points discussed at the
conference and the decisions areived at ?

THE MINISTER OF FINANCE.
(VITTA MANTRI) (SHRI YESH.
WANTRAO CHAVAN): (a) to (d)
A statement is laid on the Table of the
House.

Statement

In a Conference held in April 1971, the
Al India Bank Employees Association
passed some resolutions pertaining to the
banking industry, Copies of these resoju-
tions were forwarded by them to “the
Government. Some of the important
matters referred to therein were extension
of credit to small farmers and other
categories of neglected sectors, curbing
the supply of credit for speculative and
unproductive purposes, merger of small
and one - State banks, nationalisation of
all remaining banks including foreign banks
giving representation to the employees on
all policy.making hodies at all levels of
banks, reconstitution of the Boards of
Directors of the Reserve Bank of India,
State Bank of India, etc.

Since the nationalisation of the Banks,
we bave placed before ourselves the two
basic objectives of creation of large scale
employment opportunities and extension
of epedit to hitherto neglected sectors.
Considerable progress has already been
mate in this direction end the policies of
+ the public sector banks are being re-orien-
ted tn achisve these ubjectives. Large
borrowsl acoounts are also being strue
tintsedmare  carefully with a view %0 put
down the nse of bagk credit for specu
Intive dod unproductive uses. In my
1 sowating with the Custadisps ©f the public
soctor banks last month, several important
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issues relating to the pdlidies andpro-
grammes of the banks were discussed in
depth. The views expressed by thé All.
India Bank Employees Association will be
given due consideration while taking
decisions on various matters which relate
10 this vital sector of our economy.

‘

SHRI MUHAMMED SHER : May
I know whether there is any proposal for
the extension of credit facilities to the
small farmer and, if 3o, the details tl}are-
of ?

SHRI YESHWANTRAO CHAVAN :
This is one of our wajor planks in the new
policy of nationalised banks, to give ¢redit
to the so far neglected sectors, of the
population, particularly in the priority sec-
tors, The small farmer is also one of them.
But I can not say with satisfaction that the
policy was implemented thoroughly, because
there weie certain procedural difficulties
and there was the Question of attitudes of
the people working in that field. In oider
to facilitate this change a Credit Guarantee
Corporation was formed which started fun-
ctioning since the beginning of April and
which would guarantee the loans of this type
where possibly the third party security will
not be necessary. This will give confilence
to the Branch Managers to form & judge.
ment on the loan proposals and to take o
decision on these applications. So, this is
really one Of the important, major planks.
Naturally, it will take some time, because
the first major objective of the nationalised
banks was to feach the unbanked areas ar
undeibanked “areas. Therefors, there has
been a certain expansion of branches. Some
reople have started finding fault with this
expansion. 1 surpose there was a small
element of wastage in opening new brag.
ches, but this step had to be taken,
We have to reach those untapped areas so
that the banking habit may spresd. .

" [ [

WY g% ¥R wuma ¢ stoaw wgw,
o & &1 w7 Tftaweay g § @Y
&uy winT wgw Wit ATar § ww gur & g
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Ta aff o W ey fud AT
3 3% far dta famr Y o7 aur avg w3
femr rar§ 1 zafan & amar e g
qg v AX AT A Fqr § oY T§4 GET
we Wt 7l 3 a7 d9 I K g
SITY BT § & ST FAT 4 T1a g 2 fw
wa & usfyawam g1 ¥, w7 sFafa@
& w17 & wreor w1 AW W Y sy
o 7 wdnig )

SHRI YFSHWANTRAO C(HAVAN
Among those who did not want the hanks
te  be nationalised certainly there 18
a discontent [ do not deny that fact
Members of parties which never believed
in nationalisation were discontented , it 18
very ovious, [ do concede that point
But the point, In regard to the first part of
his Question, that the present statets due to
some sort of reduction in deposit mobilisa-
tion 18 not correct 1 the average of
this year’s deposit mobilisation Is quite
satisfactory compared to last year

Secondly, there was some defectiveimple.
mentations mustconcede when the bank rate
was increased last January, and certain
mstruclions weie given foi squeesing the
money expansion Certain defects were ssen
at the lower ievel It was far easyto
denay a loan for the smaller man That
tendency was seen, But it has been
correctad 1 have myself seen this posi-
tion, JIn the month of April, When 1 met
the Custodians 1 patticularly brought
this matter to their notice and 1
am sure the process of correcting this
tendency has comenced

ot aitgfir sy ooy o, org o qult
#r ava § f &% wdardar & Ao gt
& orr gy g v &% wodanfioll & aaeme
R W e v e & va & iy

% 59 e ¥ wargur ? el o o
& o & R qaed ad §, fred
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w% faad & fesa Y &1 W) wdew
51 % oA 8 qur f usay da v
1§ neaas Ad § oY & sevr g
fe g7 wdaifon f ogir Fig fgaraa &
¢ s @01 & grege N FAQ § S wrw
w7 ¥l 7, Qi G agd s W
Mo ® orgf o @y & @y g Uy 98-
A 7 77, rad v swayrA- -

SHRI S M. BANERJEE * On a pont
of order, Sir  He said, bank employees
ate taking bribe There are politicians
in the country who take bribe .. ......
(Interzuption)

MR SPEAKER
point of order

I do not allow the

SHRI PILOO MODY
ruling ’

What 1 your

MR SPEAKER 1 have not allowed

1

ot fagfa fam & wemr wrgac g
fs 3 & waafad & geg qarnT N
atgr wig s St &, Aty ¥ gy §
a7y onarE) & oY o & A ¥ fag o
gz g ol @1 st 39w Al
fadr za¥ fag w1 H1§ sqaeqr oY w4y §
orgEd qre qg & fr qoere & oA
fagn satar § fie afy @0 W oA T
sty WY T Ay gaar fagr s S
for oror &1 ¥ ol sy oo & HT QA
w79 &7 &7 dradt are ag § fr & Wy
TR yar A of 33 arvr ¢
T L WET g T ¥ W W St A Wy
£ fir 391 o wrdarfig & gqx g wdaiy
§ o uehw WA & forg wg e W &
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SHRI YESHWANTRAOQ CHAVAN
First of all, it would be very wrong to
condemu the entire bank employees as be-
ing corrupt. If at all sadachar is required
it is required for every section of the
community.

SHRI S, M, BANERJEE : It is required
here also,

SHR] YESHWANTRAO CHAVAN :
Wherever the question of ocorruption was
raised, we have certainly tried to take
action about it. We have started establish-
ing vigilance cells in different banks. This
was discussed with the Custodins also, 1
had a discussion with representatives of
bank employees and officers and [ was
pleased to find that they were equalily
interested in the success of nationalisation,
Therefore, let us not say that they are less
interested in the success of nationalisation,
They are equal partners in this effort and
1 need their cooperation, 1 do not
start with any suspicion about any
particular class,

About the other point, there is certain.
iy some truth in it and I have myself said
that considering what you and I and this
Parliament expect from nationalisation, 1
am not yet satisfied with the results
achieved so far, This is something for
which we will have to make continnous
efforts. The hon, member is in corres-
pondence with me and he has brought
certain facts to my notice, I am trying
10 look into them from time to time. Let
us, therefore, try to achieve what we have
set before ourselves.

off fegfle i ;. &%1 3 T 0 W@
fag § Iay @l ¥ wAlE §

oft aEia T g ;I F AR §
7 qg¥ v e gy avaw O A9 A
gt & o R ol W W Pawr e
g o W Ad B e frwar
wx ot Qi wrfgy we fog /% el
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aff B § e gmosuar g fe & a3
@R ok g AT W AT KT F
i g N W gr AT

ot A faw : wav 9y @y &
fra et &1 ahasw g & WA
dstypfr e d B o = A
g® frar ar, 8T =7 ¥ a7 378 w3 faar
qar  ? :

uY anFFATTR wegtor ¢ q=x Agl fway
way §, ¥fwT g7 v gan ar, I wEl
NI EAF fau @ ¥ Foia ge
LIl 8

o1 gewaR woary : 35t favgw af
frrr g, er e e W E gr ¥ Wy
oy w3 fam ...

WeTR AR AT AT AW W E |

st gwAaA oA : e SRR, ¥
fawrge g 27 &, W gmY o W
frwras we& &)

sqouq RPAW ;. Ag T G & o
A

st ke g o & AmerT Ao o @
a8 v g g e qa ¥ aud Ay
g R T e &1 &7 dW &
g Y gfe ot fear oy a1, ag wx

& Wi @ W eEarad sl |

=it qguax Ty wegrer : AX wrg A
g o1 A ¥ Pt § e s e
& qi@ N cifens B ), oY 3 FQ
, AU ¥ wred, & Ay’
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SHRI C, E. BHATTACHARYYA ! Is
the hon. Minister aware that this resistance
on the part of bank managers has notice-
ably reduced the lond advances to the
small men, in fact defeating the policy of
the Government ? The bank managers
are allergic to giving small loans because
of the difficulty of realisation,

SHR1 YFSHWANTRAO CHAVAN:
1 think that conclusion 18 not justified. If
we compare the number of accounts in the
agricultural sector duting the years 1968,
1969, 1970 and 1971 there 1s a gradual
increase in the number of accounts. The
Quantum of money that is advanced to
these accounts is also gradually increasing.
Whether it 1s increasing 1n the proportion
that we desire is a difterent matter. T can
say that 1 am myself not quite satisfied
with it. But it again depends upon the
capacity to mobilise savings and supplying
1t where it is needed, 1t also largely
depends upon the guarantee scheme., It
came to my notice that although the
Corporation announced that the scheme
was to come inio operation on the 1st of
Apni some of the branch meanagers 1n the
far of areas are not yet aware of the
existance of the scheme. So, training and
education of bank personnel is also neces-
sary. It is a siow process. 1 am awere of
the positions and 1, will takesteps to correct
this position,

Agreement with Uniced Kingdom
Regarding Opl)uvion of Jumboo
ets

128, SHRI S. M.®KRISHNA :
SHRT VISHWANATH JHUN-
JHUNWALA :
SHRI N, K. SANGHI ;

Will the Minister of TOURISM
AND CIVIL AVIATION (PARYATAN
AUR NAGAR VIMANAN MANTRI)
be pleased to state :

{a) whether the oxisting agreement
with the United Kingdom envisages ope.
ration of Jumboo Jets through that
country ;

(b) whethor some doubts bave been
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expressed by the Gavernment of United
Kingdom in this regard ;

(c) whether any settiement of the
1ssue has been reached ; and

(d) if not, what would be its econo-
mic repercussions on the operation of
Jumboo flights ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (PARYATAN AUR
NAGAR VIMANAN MANTRI]) : DR,
KARAN SINGH) : (a) and (b). The
Government of India’s interpretation of
the existing agreements was that Air-India
had the right to operate a Jumbo Jet ser-
vice across the North Atlantic through
London. This was disputed by the Govern.
ment of the United Kingdom.

(¢) Yes, Sir, a commercial agreement

between Atr India and B.O.A.C, bas been
reached.

(d) Does not arise,

SHRI S. M, KRISHNA : Is it not a

fact that a  delegation from our country
went to London and after considerable
bargaining came 10 some settlement with
BOAC so that our jumbo jets colld pick
up passengers from London 10 New York ?
If so, what ave the details of the seitle-
ment that has been arrived at between Air
India and B.O.A.C, ?

DR. KARAN SINGH : The settiement
that has been arrived at is a purely
commercial settlement between two airlines
and 1 do“ not think it would be in the
interest of Air India if these details are
unnecessarily revealsd, bocvaduse they are
part of the agreements with a number of
asirlines in the world. 1 ,cab say that

a mulually satisfactory agreement bas been
arrived at, tr

SHRI K, LAKKAPEA : Thete is soine.
thing fishy sbout the Agrdememt {'sgine
sy deal,.,, (Tagervaptiond. -





